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rapid increase of population in India, the 
e.penditure on account of this programme 
will be higher for the Fourth Five Year 
Plan; and 

(b) If so, by how much? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (DR. S. CHANDRASEKHAR): 
(a) Yes. 

(b) A provision of Rs. 547.62 crores 
has tentatively been suggested for the 
Fourth Plan (1969-74) for consideration of 
the Planning Commission against Rs. 229.31 
crores proposed for the Fourth Plan (1966-
71). The final picture has yet to emerge. 

Adml •• lons in Medical ColleR'. 
of tbe Country 

2843. SHRI HEM RAJ: Will the 
Minister of HEALTH. FAMtLY PLANING 
AND URBAN DEVELOPME"'T be pleas. 
cd to state: 

(a) the number of admission, that have 
taken place in different medical colleges of 
India during 1968 and upto what percent-
age of marks the students were admitted in 
diffe'ent States and Union Territories. State-
wise ilnd Union Territory·wise ; and 

(b) the additional capacity for the 
admlssion thut is @oing to be created ror 
admission state· wise and college-WISe dur-
ing the coming year and during the fourth 
five ycar plan period? 

THE DEPUry MINISTER IN THE 
MINISTRY OF HEALTH. FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): (al The 
information is not available as admission 
in all the Medical Colleges in the country 
have not yet been completed. 

(b) Creation of additional capacity for 
admission to Medical Colleg" is the res-
ponsibility of the State Oovernments. How 
much additional capacity would be created 
would depend on the finallutiun of the 
Fourth Five Year Plan. 

S_1l ~.'In .. Colleefloal 
2844. SHR[ HEM RAJ : 

SHR[ S. R. DAMAN I : 
Will the Minister of FINANCE! be 

pleased to ,tate : 
I,,) Ibo amounl tbat was .011~tcd 

throuah Small Suvin,s during 1967-68: 
and 

(b) the amount that Is likely to be 
collected durinl 1968.69 1 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJJ DESAI): (a) Rs. 12384 
crores (net) approximately. 

(b) The Bud,et estimate of collection. 
throush Small Savings Schemes is R •. 120 
crores and it Is expected that tbi. will be 
reallsed. 

D.modar Valley Corporation 

2845. SHRI NITIRAJ SISOH 
CHAUDHARY: Will the MinIster of 
IRRIGATION AND POWER he pleased 
to stnte : 

(a) how far the Damodar Valley Cor-
poration has succeeded in nchlevinl its 
"ims and objects ; and 

(b) whether It has succeeded in the 
promotion and control of navilatlon, pro' 
motion of afforestation and control or soil 
erosion andlpromotion or publlc healtb. 
agriculture and industry? 

TEE DEPUTY MINISTER IN THE 
MiNISTRY OF [RRIGATION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD): (a) and (bl. The main object. 
of the Damodar Valley Corporation are 
flood control, Irrillation and the ,eneratloD 
and distribution of power, while the lub.l-
diary objectl are promotion of navl,ation 
and afforestation and control of loil .ro-
sian in the Valley, promotion or public 
health and a,rlcultural. Industrial, econo-
mic aDd ,ener.1 well-beIng within itl .rea 
of operation. By the completion of four 
Dams It hal been posllble to control the 
flood flow to the extenl of 6.50,000 cu.ec •. 
Irrilation bal been provided to 7.02 lalth. 
acres ('ltharlf') and 0.469 lakhl acrea ('r.bi). 
Tbe prelent installed capacity of power i. 
1061 MW .nd this hal served not only th. 
ncedi [n the Damodar Valley but also the 
State ElectrIcity Boards or Welt Ben131. 
Bihar and U. P. A Navi,atlon Canal h.1 
been cODltructed, 1,37,069 acre. hJve bee .. 
put under rorests. The D~modar V.lIey 
Corporation haa let up ita own Durseriet 
for the lupply of .-plio .. ror tbe .ffore-
station prolramme. Anti·soil erOli,," 



99 DECEMBER 2, 1968 100 

measures have also been taken up. Anti-
malaria and anti·fllaria measures have been 
taken up and are being continued in the 
Vafley. The achlewment. of the Corpo' 
ration in the direction of flood control, 
irrigation and power have contributed 
lilDlficant'y to the promotion of agricul· 
ture and Industry in the Valley. 

CeDtral Loa •• to Stat •• 

2846. SHRI NIT1RAJ SINGH 
CHAUDHARY: Will the Minister (If 

FINANCE be pleased to refer to the reply 
liven to Unstarred Question N(). 24H on 
the nod July, 1968 and state; 

(a) whether the Central loans to States 
have increased since the 31st March, 1968 ; 
aDd 

Central assi stance by way of loans and 
grants is finaliled on aUdited fiaures of 
expenditure, the question of the assistance 
excceeding the actual requirements or 
being diverted to other purposes does Dot 
arise. 

Seizure of Gold at Kanpur 

2848. SHRI B. K. DAS-
CHOWDHURY: 

SIIRI VISHWA NATH 
PANDEY 

Will tbe Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that on the 
30th September. 1968, gold worth Rs. 30,000 
was soized by the Central Excise Officials 
from the Central Railway Station at 

(h) if so, wby and oy how much K'lnpur; 
against each State? (b) if so, the action taken against the 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHIU 
MORARJI DESAI); (a) and (b). The 
Stales' loan liability to the Centre rose by 
RI, 345.38 crores during the period 18t 
April, 1968 to J()th September, 1968 on 
account of lORn assistaDc. sanctioned to 
them for meeling their plan and non-plan 
requlrePlenll. The uate-lAise details "Ie 
lIiven in the statement laid on lhe Table of 
the House, 11'/«,<1 in Library. Set No. 
LT.l44O/68] 

C .. _.I .... of Gru.. to Stat •• lato 
Loaos 

2847. SHRI NITIRAJ SINOH 
CHAUDHARY: Will the M;nisler of 
FINANCE be ple~~ed to refer tll lhe reply 
givea to Unltl\rreJ Question No. 4313 on 
lhe 19th AUJr1lst, 1968 aDd state; 

(a) whelher in view of lbe fact tha t the 
estim.ted 1lrant. to Madhya Prod.sh r"r 
Man and non·Plnn accounls were much 
more than actunl requirements, the .am. 
were dIverted to other purposes and even-
tually converted to Centrol loan. ; and 

(b) if ,0, whether anv steps are propos-
ed to be taken t<' rut. check to thi, 
tendency? 

TttE D£PUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
t-1QRAR.JI DESAI); (a) pnd Cb). Sillc~ 

persons involved; 
(el whether it is al", a fact that there 

have been cases of ,muggling of gold 
biscuits in Delhi recently; 

(d) if so, whether it is furlher a fact 
that gold smuggling in the form of bis<uits 
has become a common feature: 

Ie) whether there is aDY internalioDal 
gans behind this type of lold smuggling; 
and 

(f) if so, the steps taken to arrest the 
ganl! operatinl! in India? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI); (a) On the 20lh 
September, 1968, 16 gold biscuits weighinl! 
10 tolas each and bearinl! foreign markinls 
and wllrlh R.. 30,000/- approximately at 
the Indian market price were seized by the 
,'enlral Excise omc ... , at Kanpur Railway 
Station from the baggale of a person who 
arrived from Bombay. 

(b) The person was arrest~d ond sub· 
sequently reloased on bail. The case Is 
lInder investiption. 

(el In August, 1968 and October, 1968 
two seizures iDvolvina 13 lold biscuits aDd 
20 gold biscuits repectively of 10 tolas each 
were effected in Delhi. 

(d) Bulk of Ihe smugaled gold seized 
is in the form of biscuits. 

(e) Some InternatioDal PD8' are '\I~' 




